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Supreme Court   [78] 

A.K. Ghosh & Co. v. Biman Bose, (Sanjay Kumar and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 
3558 

A.P. Govindan v. Union of India, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1440 
Ajab Singh v. State of M.P., (Manmohan and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1420 
All India Unit Trust Employees Assn. v. Uti Asset Management Co. (P) Ltd., (Dipankar Datta and 

Satish Chandra Sharma, JJ.), 2026 SCC OnLine SC 1414 
Alok Kotahwala v. Jaipur Metro Rail Corpn. Ltd., (Dipankar Datta and Satish Chandra Sharma, JJ.), 

2026 SCC OnLine SC 1415 
Arlington Spinning & Weaving Mills (P) Ltd. v. Bhawani Dass, (K.V. Viswanathan and A.S. 

Chandurkar, JJ.), 2026 SCC OnLine SC 1432 
Bhupender Kumar v. Hari Datt Sharma, (Vikram Nath and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 

1430 
Bihar Industrial Area Development Authority v. Subhash Singh, (Aravind Kumar and Manmohan, 

JJ.), 2026 SCC OnLine SC 1433 
Brijlal v. State of U.P., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 1425 
C. Madanraj v. Babu, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 1428 
Champaben Hiteshbhai Asodiya v. State of Gujarat, (Manoj Misra and Ujjal Bhuyan, JJ.), 2026 SCC 

OnLine SC 1426 
CIT v. Adeshwara Cement Co. (P) Ltd., (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine 

SC 3576 
CIT v. Asefa Zohar Malampattiwala, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

3571 
CIT v. Gokul Agro Resources Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

3583 
CIT v. Infosys Ltd., (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3589 
CIT v. Kakrania Properties (P) Ltd., (Rajesh Bindal and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

3580 
CIT v. Karan Maheshwari, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3586 
CIT v. N.K. Industries Ltd., (Ujjal Bhuyan and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC 3570 
CIT v. Pramod Jain, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3587 
CIT v. Ram Nebhnani Huf, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3575 
CIT v. Salesforce Com Singapore (P) Ltd., (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC 

OnLine SC 3573 
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CIT v. Sharan Svadha LLP, (P.S. Narasimha and R. Mahadevan, JJ.), 2025 SCC OnLine SC 3574 
CIT v. Star Cruises (India) (P) Ltd., (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 

1442 
CIT v. Uttam Galva Metallics Ltd., (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3590 
CIT v. Vodafone Idea Ltd., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3582 
CIT v. Vodafone Idea Ltd., (B.V. Nagarathna and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 3592 
Commr. (CGST) v. Karuna Rajendra Ringshia, (Sudhanshu Dhulia and Joymalya Bagchi, JJ.), 2025 

SCC OnLine SC 3579 
Countertops & Cabinets (India) (P) Ltd. v. Suman Kumar Verma, (Joymalya Bagchi and Vipul M. 

Pancholi, JJ.), 2026 SCC OnLine SC 1418 
Darbara Singh v. State of Punjab, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 3560 
Dilip Mangesh Morje v. Goa Coastal Zone Management Authority, (Satish Chandra Sharma and 

Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 1417 
Director v. Ramesh Kumar Yadav, (Rajesh Bindal and R. Mahadevan, JJ.), 2025 SCC OnLine SC 

3581 
Enviro Engineers v. ONGC (India) Ltd., (Manmohan and K. Vinod Chandran, JJ.), 2026 SCC OnLine 

SC 1419 
Eurotex Industries & Exports Ltd. v. Maharashtra State Electricity Distribution Co. Ltd., (Sanjay 

Kumar and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC 1441 
G Mohanlal Patel v. Gana Kannappan, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 

3561 
G. Mohanlal Patel v. Gana Kannapan, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 

3565 
G. Narsing Rao v. National Highways Authority of India, (M.R. Shah and Aniruddha Bose, JJ.), 2022 

SCC OnLine SC 2591 
Godway Funicrafts v. State of A.P., (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine 

SC 3585 
H.P. Rohini v. Joint Secretary, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 

1429 
Kanak Bhanj Deo v. CIT, (Manoj Misra and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 3591 
Konkan LNG (P) Ltd. v. Commr. of State Tax, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC 

OnLine SC 3567 
L & L Partners Litigation v. Jalesh Kumar Grover, (Dipankar Datta and Sheel Nagu, JJ.), 2026 SCC 

OnLine SC 1435 
Lalit Kumar Modi v. Board of Control for Cricket in India, (P.S. Narasimha and R. Mahadevan, JJ.), 

2025 SCC OnLine SC 3572 
Manju Arora v. CIT, (Pankaj Mithal and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 3577 
Montage Enterprises (P) Ltd. v. Central Goods & Service Tax, (J.B. Pardiwala and R. Mahadevan, 

JJ.), 2025 SCC OnLine SC 3593 
National Legal Services Authority v. Union of India, (Vikram Nath and Sandeep Mehta, JJ.), 2025 

SCC OnLine SC 3557 
Nazru S Basheer v. Pancard Clubs Ltd., (K.V. Viswanathan and N. Kotiswar Singh, JJ.), 2025 SCC 

OnLine SC 3569 
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Pankaj Shamra v. Parmod Bansal, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC 
1410 

Pavel Garg v. CIT, (Ujjal Bhuyan and Manmohan, JJ.), 2025 SCC OnLine SC 3568 
Rasik Chandra Mondal v. State of W.B., (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2024 SCC 

OnLine SC 6295 
Reliance General Insurance Co. Ltd. v. Om Parkash, (Sanjay Karol and N. Kotiswar Singh, JJ.), 

2026 SCC OnLine SC 1445 
S.P. Chandrakar v. State of Chhattisgarh, (Sanjay Karol and Augustine George Masih, JJ.), 2026 

SCC OnLine SC 1444 
Saleh Md. Mizanur Rahman v. Union of India, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC 

OnLine SC 3559 
Saleh Md. Mizanur Rahman v. Union of India, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC 

OnLine SC 3564 
Sansar Investment & Finance Co. (P) Ltd. v. Atlantic Spinning & Weaving Mills Ltd., (B.V. 

Nagarathna and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1423 
Santosh Kumar Gupta v. State of Rajasthan, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC 

OnLine SC 1436 
Sarita v. Ram Pal, (Vikram Nath and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 1434 
Shahid v. State of U.P., (Ahsanuddin Amanullah and R. Mahadevan, JJ.), 2026 SCC OnLine SC 1411 
Shailendra Mani Tripathi v. Union of India, (Surya Kant, CJ., Joymalya Bagchi and V. Mohana, JJ.), 

2026 SCC OnLine SC 1409 
Shakuntala v. Robert Anthony, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC 

1447 
Sharad Kumar Jain v. State of M.P., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 3562 
Shrinath Coop. Housing Society Ltd. v. Ishwarii, (K.V. Viswanathan and Vipul M. Pancholi, JJ.), 

2026 SCC OnLine SC 1431 
Shyamji Construction Co. v. Dilip Buildcon Ltd., (Ahsanuddin Amanullah and Sheel Nagu, JJ.), 2026 

SCC OnLine SC 1422 
State of Karnataka v. Prabhu Shankar, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2026 SCC 

OnLine SC 1446 
State of Rajasthan v. Mahant Shri Vishnu Prasad, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 

SCC OnLine SC 1424 
State of U.P. v. Om Veer, (N. Kotiswar Singh and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 

1421 
Subhash Chandra Arya v. State of U.P., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 

3566 
Subhash Chandra Arya v. State of U.P., (Rajesh Bindal and Manmohan, JJ.), 2026 SCC OnLine SC 

1413 
Sujaldeep Saroha v. State of Haryana, (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine SC 

3563 
Sunil Surendrabhai Kakkad v. Samir Ganeshbhai Marathe, (J.B. Pardiwala and K. Vinod Chandran, 

JJ.), 2026 SCC OnLine SC 1439 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003749607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003749607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003749561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003749596
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003749619
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Tata Steel Processing & Distribution Ltd. v. CCT, (Sanjay Kumar and Vipul M. Pancholi, JJ.), 2026 
SCC OnLine SC 1438 

Tripati Kumar Anjangi v. Union of India, (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC 
OnLine SC 1412 

Twaru v. Rattan Vir, (Sanjay Kumar and Vijay Bishnoi, JJ.), 2026 SCC OnLine SC 1437 
Union of India v. B Braun Medical India (P) Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 

SCC OnLine SC 3584 
Union of India v. Bali Ram, (Dipankar Datta and Augustine George Masih, JJ.), 2026 SCC OnLine 

SC 1416 
Union of India v. HCC VCCL Joint Venture, (Sudhanshu Dhulia and Joymalya Bagchi, JJ.), 2025 

SCC OnLine SC 3578 
Union of India v. Heritage Foods Ltd., (Pankaj Mithal and Prasanna B. Varale, JJ.), 2025 SCC 

OnLine SC 3588 
Vishnu Kumar Gupta v. State of M.P., (Aravind Kumar and Prasanna B. Varale, JJ.), 2026 SCC 

OnLine SC 1443 
WAQF No. 49 v. Prasun Shivhare, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine 

SC 1427 
  
Allahabad High Court   [116] 

Aafreen v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 23256 
Aasha Devi v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23272 
Abhishek Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 23232 
Afsain v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23334 
Akib v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23323 
Amar Singh v. State of U.P., (Vikas Budhwar, J.), 2026 SCC OnLine All 23231 
Anil Dhuriya v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23290 
Asif v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23320 
Ateen v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23271 
Athar v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 23273 
Avinash Kumar v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23291 
Awdhesh Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23300 
Babu Lal v. State, (Atul Sreedharan and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All 23350 
Bankey Lal v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 23309 
Bhagwan v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 23237 
Bhanu Pratap v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 23242 
Bharatlal v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 23318 
Bharatvarsh Stone Crusher v. State of U.P., (J.J. Munir and Arun Kumar, JJ.), 2026 SCC OnLine 

All 23257 
Braj Mohan v. State of U.P., (Tarun Saxena, J.), 2026 SCC OnLine All 23244 
CIT v. Durga Charitable Society, (Surya Prakash Kesarwani and Jayant Banerji, JJ.), 2022 SCC 

OnLine All 2726 
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